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FRIDAY, NOVEMBER 24, 202

FORMB
PUBLIC ANNQUNCEMENT
(Reguiaton 12 of the Insolvency and Bankruptcy Board of india
{Liguidation Process Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS
OF KAUSHIK GLOBAL LOGISTICS LIMITED

a PARTICULARS DETAILS

1. |Name of corporate debtor KAUSHIK GLOBAL LOGISTICS

CJUMITED

2 Date of moorporat-an of corporate debtor 01.07 2004 o

3. Amhonw under which corporate dettor s |RoC-Kolkata

| ncorporated / Registered N

4. |Corporate Wenbty No. / Limited Liabity  |US3090WB2004PLCO89002

_ |Wdentification No. of corporate debtor | e

5. |Address of the regestered office and pnncipal | Damond Chambers, 4, Chowringhee
office (if any) of corporate debtor Lane Block | & 1, 2nd Floor, Kolkata,

West Bengal - 7000186, India

6. | Date of ciosure of insolvency Resolubon (20112023

tases & Pm” e P — NP ——. O ret e 7 SR
7. tsb‘wdahon commencement dale of corporate |21 11 2023

. of . - o N R S—— b -
8. |[Name and regmrauon number of the[CA. Swarup Ghosh

insolvency professionai acting as liqu:dator |IBBINIPA-003/1P-NNG438.C01/2017 -

i e fe0Y81t66Y
9. |Address and e-mait of the liquidator, as |Address :
registered with the Board Maya Kunja, 53C!4. Dr. Suresh
Chandra Banenee Road, Besaghata,

Kolkata, Wes! Bengal - 700010
Emall : swwpg‘nsM@ym_oq in

10 [Address and e-maiitobe used for  |Address :
oorrespondence with the liquidator 1716, Rajdanga Main Road, Block -
EF4, Opposite Acropolis Mall, Kasha

Koikata - 700107, Wast Bengal
S |Email i kgl@gmail com

11 {Las! date for submussion of dams 2112 2023
Nobce ts hereby given that the National Company Law Tribunal, Kolkata Bench, has

ordered the commencement of liquidation of the corporate debtor Kaushik Global Logstics
Limited on 21s¢ November 2023 of liquidation under saction 33 of the Coda.

The stakehokders of Kaushik Global Logistics Limded are hereby called upon 1o submit
thew ciaims with proof on or befure 21st December 2023, to the liquidator at the address
mentioned aganst item No. 10.
The financial credrtors shall submit their claims with proof by electronic means onty.
All other crediriors may submit the claims with tha proof in person, by post or by electronic
Means.
Submission of faise or misleading proof of claims shall aliract penaltes.
[in casa a stakehoider does not submat its claims during the liguidation process, the daims
submitted by such a stakeholger during the corporate insolvency resolution process under
the insolvency and Bankruptcy Board of incka {insolvency Resokution Process for Corporste
Parsons} Regulations, 2016, shat be deemed 1o be submitted under section 38 ]
CA. Swarup Ghosh
Liquidator of M/8 Kaushik Global Logistics Limited
IBBI Reg. No. - IBBI/IPA-Q0IIP-N0OO438-C01/2017-2018/11661
AFA No : AA3/11661/02/160524/300908,
Dste - 24th Novemeber 2023 AFA valid from 17/05/2023 to 16/05/2024
Placs : Kolkata Office Address - 1716, Rajdanga Main Road, Block-EF4,

Opposite Acropoks Mall, Kasba. Kolkata - 700107, West Bangal

/





{ "type": "Document", "isBackSide": false }

